SECTI ON- |

IN THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTl ON

PETI TI ON FOR SPECI AL LEAVE TO APPEAL(CRL.) NO. 5032 CF 2015

WTH

CRIM NAL M SCELLANEQUS PETI TI ON NO 10489 OF 2015
(Application for stay)

Maheshwar Peri and O's. ... Petitioner(s)
VERSUS

H gh Court of Judicature at All ahabad
Through Regi strar Gener al ... Respondent (s)
OFFI CE REPORT

The matter above nentioned was |isted before the Hon'ble
Court on 21st Septenber, 2015 when the Court was pleased to pass
the follow ng order:

“Although the Ofice Report is to the effect that
Respondent No.1 has not been served, he is represented
through Learned Counsel in the proceedings today.
Learned Counsel submits that Respondent No.1l as also
Respondent No. 2 have nothing further to say and nay be
del eted fromthe array of parties. Learned Counsel for
the Petitioner draws our attention to the fact that
Respondent No.3 had taken suo noto notice of the
Contenpt. In these circunstances, Respondent No.1 and
2 are struck off fromthe array of parties.

Amended neno of parties may be filed within two
weeks.

As prayed, Reply by the sole Respondent be filed
within four weeks. Rejoinder, if any, be filed within
two weeks thereafter. ”

It is submtted that pursuant to the order quoted above,
Counsel for the Petitioner has on 24th Septenber, 2015 filed
anended neno of parties after strucking off Respondent Nos. 1 & 2
from the array of parties. Copy of neno of parties has been
i ncluded in SLP paper books.

M. Sunny Choudhary, Advocate is representing the remaining
Respondent/ H gh Court of Judicature at Allahabad, Utar Pradesh
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but she has not filed Counter Affidavit, so far. Hence no
Rej oi nder Affidavit.

Servi ce of Show Cause Notice on renaining sole Respondent is
conpl et e.

The matter above nentioned is l|listed before the Hon'ble
Court with this office report.

DATED this the 27th day of Novenber, 2015.

Sd/ -
ASSI STANT REG STRAR

COPY TO

1. Ms. Sumta Hazari ka, Advocate
235, New Lawyer's Chanbers, S.C. 1., ND

2. M. Sunny Choudhary, Advocate
S-222, LGR, G eater Kailash
Part 1, New Del hi
CAl dk ASSI STANT REQ STRAR



